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(ii) Sch£'lIle for supplying raw 
materials. water and power 
have been finalised. Con-

struction of pOW'2r and water 
installations has been com_ 
pleted to the extent of 81 per 
cent and 62 per cent respec-
tively. 

(iii) Civil work for the factory 
started in September. 1965. 
72 per cent of Civil Works has 
been completed. 

(iv) About 99 per cent of the mate_ 
rial has been ordered and 
98 per cent of the malerial 
delivered at site. 

(v) Tv: ' 'lanical Erection of the 
!aetory started in January, 
1%6. About 40 per cent Jf 
the E'rection j:lb so far ~13S 

been completed. 

(vi) Elo:'::,:trical nnd InS'trumf'ntation 
work has started and is in 
full .wing'. 

(b) By the 2nd half of 1968. 

Penonnel for Fprtilizer Factory, 
Gorakhpnr 

26nG. Dr. Mahadeva Prasad: Will 
the Mini<lor of Petroleum and Cheml. 
cals be pleD..::;cd to state: 

(a) Iho """lbcl' of persons planned 
to be ('mnloyed on the completion of 
the ~'crlilizcr Factory at Gorakhpur; 

(b) 11-'e tlumb('r of person.s employ-
ed at prc'sent; and 

(c) the number of pe"ons employ-
ed or being employed in the above 
factory on account of the r('trench-
ment in other fertilizer factories? 

'Ibe Minister of Fetroleum a1l(1 Che_ 
mical. (Shri Alagesan): (a) AbGUt 
1900. 

(h) 1193 regular employees and 422 
daily raled workers Us on 31-10. 366. 

(c) 37, inclusive Of 5 daily rated 
workers. 

Payment of Rlrher Fees by More 
AlDuent Student.. 

2697. Dr. Mahadeva Prasad: Will the 
Minisrer of Education be pleased to 
slate: 

(a) whether it is a fact that in the 
Twentieth meeting of the Central Ad· 
visory Board 01 Education held i.;t 
November, 1953. the then Education 
Minister and the Chairman of the 
Board. the late Maulana Abul Ku;nm 
Azad su~gested that the less ment, JT-
mus but more affluent students rna,. 
be required to pay higher lees; and 

(b) if so. how far his .ugg .. tion 
has been taken into considerativn? 

Tlte Minister of Information and 
Broadcasting (Shri Raj Bahadnr): (a) 
nnct (h). In the tWf'ntipth meeting of 
th, Central Advisocy Board of Edu_ 
cntil"':l hplci in Nov'~mber, 1953, the 
late M,ulana Abdul Kalarn Azad in 
his Chairman's address mentioned 
that one method by whirh iJ: larger 
provis:on of stipf'ncts and scholarships 
fOr meritorious students could be made 
would be "that the less me:- itoriou9 
but more affluent students may. be 
required to pay hir,hf'f fp.es", \ FrO'l11 
the proceedings of the CABE meeting 
it is seen that the Board. did not make 
an.v recomm~ndC\tion to the Govern-
ment in this \l€half. 

Ml'itary Service tor Doctors sDd 
Enrineers 

2698. Shri Basumatari: 
Shri Onkar Lal Berwa; 

Will the Minister of lIome Allah's 
be olea.cd to state: 

(a) whether it ic a foct that Cle 
doC'tnr!\ and engmC'crs recruited to ta~ 
Cp'lt":11 ~nd St:11~ s('rVlrp~ will be 
liable for com~ulso;y military service; 
and 

(bl il so. whe:her necessary chan· 
ge~ h:lve bf'en affected in the ~rvice 
rules? 

Th. Deputy Minister In the :\llnls· 
try 01 lIome Affair, (Shrl P. 8. 
Naskar); (a) and (b). The Rocruit-
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]J)"ntlService Rules for various (Am-
tr aJ Engineering and Medical serviced! 
POSts for which an engineering or 
medkaJ degree is a necessary qualiJI-
rCition have been amended to provide 
lor liability to serve in the Armed 
Forces. So far a. the amendment of 
kecruitmentlService Rules tor corres-
ponding Servieeslposts under the State 
Governments are concerned, the posi_ 
tion according to the latest in1orma-
tion available is given in the State-
ment laid on the Table of the House. 
IPIaced in Libra11/. See No. LT-7456/ 
il61. 

TeaeIllDl' of Rlaeli 

2699. Shrl D. C. Sharma: Will the 
Mmister of Education be pleased to 
f·tate: 

(0) whether the suggestion of Dr. 
Of. K. R. V. Rao, Member, Plannlnc 
Commission for teaching of HIndi 
through re.gional scripta and the pub-
beetlon of Hindi boob In non-Hindi 
t'lCripts for facilitating the early evo-
lution of Hindi aft the nation'. link 
_.nguage, ha-been considered; .n4 

(b) it so, with what result? 

TIle Deputy MlaIster In the Mlnlsrty 
.." EdueatIOD (Shri Bbakt DarsbaA): 
fa) Yes, Sir. 

(b) The suggestion made by Dr. Rao 
TegIlJ"ding preparation of bilingual dic-
tionaries by rendering the Hindi words 
]J) the scripts of the regional langu-
agt..."S was accepted; and a scheme for 
the preparation of bilingual diction.. 
ari ... has since been included in the 
Fourth Plan. The other suggestion 
made by Dr. Rao regarding the pubJi-
('ation of Hindi books in the scripta of 
the regional languages was not found 
to be practlcable. 

Admiailltrattn 
I 

2'180. Shri Juhvant MeIUa: 
81u1 D. C. 8harma: 
8brI P. C. BorOMh: 

:%301 (Ai) L&--S. 

8hrt B. C. Linp Bedd7: 
Dr. L. II. Sm,tm: 

Will the Minister of Rome AJraiN 
be pleased to state: 

(a) whether the Administrative Re-
forms Commission i" its interim re-
port submitted to Government hae 
recommended the appointment ot 
independ<mt authorities to deal .. Ita 
citlzeno' ,1rievancee and complalllllo 
against officials and J4iniatera; 

(b) whether the recommendatloas 
have been considered; and 

(e) II so, with what results? 

The Depoty Minister In the MInis-
try of Rome AJraln (8bri Vld7a 
Charm Sbukla): (a) Yes, Sir. 

(b) and (c). The reoommendatioDlJ 
are under consideration of the Gov-
ernment. 

8)JIeCial Stat. for Urda ~ 

2'101. Shrl lDdrajit Gupta: 
Sbrl D. C. SIIarma: 
8hrt 8nrendra Pal 8 ....... : 
8hrt Mohammed J[oya: 
8bri Kolla Venkalab: 

Will the Minister of ......... AJraIn 
be pleaaed to Ita te: 

(a)",hether It Is proposed to INue 
a Presidential Ordinance under Arttcle 
347 of the Constitution to acmrcl 
Urdu language a special status in cer-
tain areas for certain .purpooes; and 

(b) If so, the details thereon 
The Deputy MInIster In the HIDlsUy 

of Home AJrairs (Shri Vlolya Cbaraa 
Sbukla): (a) No, Sir. 

(b) Does not arise. 

BuIItztya VIku Dal, TrIpaa 

2'102. Shri Daaaratba Deb: Will the 
Minister of Labonr, Employment ...... 
Rebabilltatlool be pleased to state: 

(a) whether there Is any propoMl 
to establish a '][hand' of the a.h-
trlya Viku 0.1 enrolling displaced 
persons in Tripura; 




